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12.11 hrs, ’
PUBLIC ACCOUNTS COMMITTEE

SEVENTY-FIRST AND SEVENTY-THIRD
REPORTS

SHR] SATISH AGARWAL (Jai-
pur): I beg to present the following
Reports (Hindi and English ver-
sions) of the Public Accounts Com-
mittee: —

(1) Seventy-first Report on Ac-
tion Taken by Government on the
recommendations of the Public
Accounts Commitbee contained in
their Forty-sixth Report on Union
Excise Duties—Fortuitous Benefits
and Rubber Produects,

(2) Seventy-third Report on re-
modelling of Mughalsarai Marshal-
ling Yard.

ESTIMATES COMMITTEE

NINETEENTH REPORT AND MINUTES

SHRI S. B, P. PATTABHI RAMA
RAO (Rajahmundry): T beg to pre-
sent the Nineteenth Report (Hindi and
English versions) of the Estimates
Committee on the Ministry of
Finance— (Department of Revenue)—
Direct Taxeg (Wealth Tax, Gift Tax
and Estate Duty)—Part I—Exemption
Limits and Minutes of the sittings of
the Committee relating thereto,

q UAAA AR qRA]
§HaS FOTHT ATT HTHOr H g9 9 ANT
aF  ATSE F ¢ |
[At this stage, Shri Rajnath Sonkar

Shastri and some other hon. Members
left the House].

SHRI KAMAL NATH (Chhind-
wara): Sir, I have given notice of

MAGHA 30, 1903 (SAKA)
Y ¢ R . Comm. Report

Rly. Convention, 302

a breach of privilege .against Shri
Ku}ch Nayar regarding an article
Which appeared in the Sunday maga-
zine of 27th January. I have given
you the notice of privilege regarding
certain printed remarks by him,

MR. SPEAKER: It is under my
consideration,
(Interruptions)
12.13 hrs,
RAILWAY CONVENTION COM-
MITTEE

FOURT REPORT

SHRI D. L. BAITHA (Araria): I
beg to present the Fourth Report

‘(Hindi and English versions) of the

Railway Convention Committee on
“Rate of Dividend for 1982-83 and
other Ancilliary Matters”,

.MR. SPEAKER: Shri P, V. Nara-
simha Rao may make a statement.

i ATo THo TEW (F)
WAL WEIEA, O FEETET O§
AATT AR F 0w gfem wk
HEAATT AT FT THo o T 8
AR T4T B9 fa47 (Smere)

WEQT WEtad : w431, feoqur fy

. Nothing will go on record,
(EWH'H) -
wEAR wFew ¢ wifed, wifed |

SHRI K. P. UNNIKRISHNAN (Bada-
gara): I have given notice of a breacn
of privilege against the Defence Minis
ter Shri R. Venkataraman on a state
ment that he made in respect of Caxr-

ling Attention regarding Maharashira
Trust,

**Not recorded.




